81 Written Answers

Human right's violation by Bhutanese
Government

2732. SHRI RATNA BAHADUR RAL
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government have received
any rep esentation regarding the alleged
violation of human rights by the Bhutanese
Government; and possible eviction of
thousands of Nepali specking people from
there; and

(b) if so, whit are the details of
diplomatic measures being undertaken to
pursue the Bhutanese Government regarding
this problem?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA): (a) and (b) The
Govenment have seen and received reports on
the problem. Bhutan and Nepal have set up a
Bhutan-Nepa! Minisetrial Joint Committee
which is continuing its dialogue on the
problem of refugees in camps in Nepal. The
Government of India hope that Nepal and
Bhutan, two friendly neighbours of India, will
arrive at an amicable settlement of this issue.
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